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finance, restructUfing/amaJgam at ion of unvl-
able units, closure of uneconomic activities, 
product improvement and diversification, 
rationalisation of excess labour force on the 
basis of voluntary resignations, upgradation 
of select~c mills into export oriented units 
etc. 

Opening ol CGHS dispensary In Nand 
Nagri and Shalimar Bagh 

2352. DA. CHANDRA SHEKHAR 
TRIPATHI : Will the Minister of HEAL TH 
AND FAt-.11L YWELFARE be plea.;edtostate: 

(a) whether Government have approved 
the opening of new CGHS Dispensaries in 
Nand Nagn and Shalimar Bagh, New Delhi 
where a large number of serving and retired 
Union Government Employees are residing: 
and 

(b) if so. the progress made so far 
regarding opening of these dispensaries and 
by what ttme these will start functioning? 

THE MINISTER OF ST ATE OF THE 
MINISTRY OF HEAL TH AND FAMILY 
WELFARE (SHRI RAFIOUE ALAM): (a) and 
(b). Yes, Sir. Efforts are being made to 
locat& suitable accommodation for estab· 
lishing CGHS dispensaries in Nand Nagri 
and Shalimar Bagh areas. 

Ganga Action Plan 

2353. DA. B.L. SHAILESH: Will the 
Minister of ENVIRONMENT ANO FORESTS 
be pleased to state: 

(a~ the total capital outlay envisaged for 
the Ganga Action Plan and the estimated 
expenditure incurred against that during all 
these years on Ganga cleaning Operations 
as per latest information available with his 
Ministry; 

(b) the achievements of this Plan in the 

cleaning and preventing the Ganga water 
particutarly at the three important pilgrim 
Cantres on the banks of this rh1•r. viz. Hard-
war, Allahabad and Varanasi; 

(c) whether any post-cleaning opera-
tion monitoring agency has been set up 
particularly at the abovethreepfacesandthe 
industrial city of Kanpur, to see that the 
Ganga water is not polluted again; and 

(d) if so, the details thereof and if not, 
the reasons therefor? 

THE MINISTER OF ENVIRONMENT 
AND FORESTS (SHRI Z.R. ANSARI): (a) 
Under the Ganga Adion Plan, 162 schemes 
have been sanctioned with an outlay of Rs. 
259.28 crores. An expenditure of Rs. 144.41 
crores has incurred uptil now. 

(b) Of the 262 schemes, 68 schemes 
have been completed. The other schemes 
are in various stages of implementation. In 
Hardwar, 11 out of the 20 sanctioned 
schemes. in Allahabad 1 O of the 18 and in 
Varanasi 16 of the 35 sanctioned schemes 
have been completed. A large majority of the 
schemes sanctioned for the three towns will 
be completed before the end of the current 
financial year. Consequent on the comple-
tion of the schemes, a total of 173 mid of 
waste water presently flowing into the River 
has been intercepted and diverted. Of this, 
120 mid of waste water diverted has been 
from Hardwar, Allahabad and Varanasi. 

(c) and (d). The water quality of the 
River is being continuously monitored by the 
Central Pollution Control Board, ttle State 
Pollution Control Boards and the Industrial 
Toxicology Research Centre, Lucknow, at 
27 macro level and 42 micro level water 
quality monitoring stations. Of these, there 
are 3 macros level monitoring stations at 
Allahabad, 1 at Hardwar and 3 at Varanasi. 
There are also 12 micro level monitoring 
stations at Hardwar, 1 Oat Allahabad and 11 
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at Varanasi. In Kanpur there are 2 macro 
level monitoring stations and 9 micro level 
monitoring stations. The Ministry of Environ-
ment and Forests is taking action under the 
Environment Protection Act against indus-
tries who haw been identified as gross pol-
lutors and have not set up Effluent Treat-
ment Plants. 

International Workshop on Jute Pro· 
ductlon 

2354. DR. B.L. SHAILESH: Will the 
Minister of TEXTILES be pleased to state: 

(a) whether India was represented at 
the F.A.O. sponsored international work-
shop held in Rome during the last month to 
ascertain the technolog,cal, economic and 
social tactors responsible for the world-wide 
declining trend in jute production ; and 

(b) if so. the conclus ions arrived at this 
Workshop and their implications on the global 
jute policy formulation? 

THE MINISTER OF STATE IN THE 
MINISTRY OF TEXTILES (KUMAR! SA· 
ROJ KHAPARDE): (a) and (b). F.A.O. 
sponsored a Study Group during July, 1989 
at Rome in order to identify soc10-econom1c 
and technology constraints in Jute produc-
tion. India was represented at this Study 
Group alongwith Nopal and Bangladesh. 
The Study Group identified various con-
straints standing in the way of jute produc-
tion and also suggested certain measures. 
The detailed paper prepared by the Study 
Group will be discussed in the next meeting 
of the FAQ's Inter-governmental Group in 
Jute and Kenaf and Allied Fibres. 

Hoarding of sugar In Deihl 

2355. DR. B.l. SHAILESH: Will the 
Minister of FOOD AND CIVIL SUPPLIES be 
pleased to state: 

(a) whether sugar went off the shelves 
in many parts of Delhi Including those of the 
Super Bazar chain and the series of Ration 
shops for many days during the last month; 

(b) n so. the reasons therefor; and 

(c) the steps taken to rush more sugar 
to the city? 

THE MINISTER OF STATE OF THE 
MINISTRY OF FOOD AND CIVIL SUPPLIES 
(SHRI SUKHRAM): (a) to (c). Levy sugar is 
being distributed, as usual, through the vari-
ous ration shops in Delhi under the Public 
Distribution System. In regard to free sale. 
under the present policy of partial control, a 
wholesale licensed sugar dealer can pur-
chase sugar from any factory for sale in the 
open market. However, limited special ar-
raligements have been made for sale of free 
sale sugar to the consumers in Delhi through 
the controlled channels. including Super 
Bazar, at a retail price of Rs. 7.75 per Kg. 

Amount for Modernisation of NTC 
during Eighth Plan 

2356. SHRI HARIHAR SOREN: Will 
the Minister of TEXTILES be pleased to 
state: 

(a) the total amount likely to be provided 
for the modernisation of National Textile 
Corporation in Eighth Plan; 

(b) whether NTC has submitted any 
modernisation scheme for Eighth Plan; 

(c) whether Government have a pro-
posals to take external aid for implementing 
modernisation programme of NTC; and 

(d) if so, the details thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF TEXTILES (KUMAR! SA-
ROJ KHAPARDE): (a) and (b). National 




